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the National Calamity Fund, to help the
State of Orissa.

THE DEPUTY CHAIRMAN: He has
already answered this question. Now, Shri
Bhubancswar Kalita.

SHRI BHUBANESWAR KALITA:
Madam, thank you very much for giving
me this opportunity.

THE DEPUTY CHAIRMAN: The
same answer will be given if your question
is also the same.

SHRI BHUBANESWAR KALITA:
Madam, we thought, the people of Assam
thought that floods were the monopoly of]
Assam and drought was the monopoly of]
Gujarat. But one can now see—I myself]
have seen the situation in Gujarat—that this
time the thing is reversed. When we see the
loss of property and human lives due to
floods, Assam is in a worse position than
Gujarat in regard to floods.

The situation has reversed in the sence
that Assam now is not experiencing that
much of rain and floods as it had been
experiencing earlier ....(Interruptions)...

THE DEPUTY CHAIRMAN: Please,
order in the House. If anybody wants to
talk, he can go out into the lobby and
tsik....(Interruptions)...

SHRI BHUBANESWAR KALITA:
Many of the districts of Assam are
experiencing drought situation. I want to|
know from the Minister whether the]
Government has made any assessment of]
the loss to crops in the drought-affected
areas of Assam. It is a peculiar situation|
this time. Gujarat used to suffer from
drought and Assam used to suffer from|
floods. But the situation has reversed. The
situation in Assam has become very
critical. So, I want to know from the
Minister whether any assessment has been|
made of the loss to crops in Assam,

SHRI ARVIND NETAM: The hon,

[RAJYA SABHA]

Member is right in saying that this year
Assam has not received the normal rains as
it had in the past. So, whatever the situation
is, whenever we receive any information
from the State Governments either about
floods or about drought situation, we take
action. As far as Assam is concerned, we
have not received any report from the State
Government about the present situation of
drought. The moment we
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receive the report, we will certainly take
action. SHRI BHUBANESWAR
KALITA: Madam, 1 am raising this
because we are from the districts and we
know what the situation is. Those areas
are affected with drought. I want to
know whether on my information the
Central Government will take action or
not.

THE DEPUTY CHAIRMAN: I think,
IThave to get every State to ask
a
question....(Interruptions) Let us take up
Punjab ....(Interruptions)... and go to
Bihar.. ..(Interruptions)....
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SHRIMATI URMILABEN
CHIMANBHAI
PATEL.....(Interruptions)...Madam, we
have
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no room for examinations...(Interruptions)...Is
the hon. Minister going to take some steps for
ending the strike in this institution? Madam,
there is no accountability of the
teachers...(IntemipriOrtj.)...has taken place late
in the evening, after 9 or 10 O'clock andlhere
are many problems ...(Interruptions)...

THE DEPUTY CHAIRMAN: Order in
the House, please. If you want to speak
something, please go to the Lobbies.
(Interruptions)

SHRI MATIURMILABEN
CHIMANBHAI PATEL: Is the Minister
going to take some concrete steps in the
matter?

THE DEPUTY CHAIRMAN: Question
Hour is over.

WRITTEN ANSWERS TO QUESTIONS.
Impact of Dunkel proposals on Agriculture
Sector

*465. SHRI VIREN J. SHAH:

SHRI PRAMOD MAHAJAN:
Will the Minister of AGRICULTURE be
pleased to state:

(a)what are the details about the impact of
Dunkel proposals as accepted by the member
countries on the areas in Agriculture showing
reduction of domestic support in the form of
subsidies; minimum level of import content
in total consumption; possibility of
disbanding of Public Distribution System;
and extension of intellectual property
protection on agriculture and introduction of
seed patenting;

(b)what are the details of Government's
reaction in respect of each of the items
mentioned above; and

(c)how do Government propose to remove
or reduce the adverse impact in each case?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR):

Statement

(a) GATT-94 as accepted by the Member,
countries in respect of Agriculture Sector
provides as under:—

(1) Domestic subsidy: The developed
countries have to reduce their Aggregate



